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“ OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ§_): DELHI

The following trans rs & postings are ere y ma e, iii o lg cy,

ORDER

fe h b d ' fficialex‘ en with immediate effect:-

Sl. No. Name of Sr. PA/PA From To

1. Sh. Surender Kumar
Sethi
EC: 65108821

Sr. PA in the Vacant Court,
Principal Judge, Family Court (HQ),
Dwarka, New Delhi.

(in diverted capacity)

Sr. CPA in the Court of Sh.
Rajneesh Kumar Gupta,
Principal - District & Sessions
Judge, South-East, Saket Courts,
New Delhi.

2. Sh. Sunll Kohll
EC: 13810

PS/PA in the Office of Principal
District & Sessions Judge, South-
East, Saket Courts, New Delhi.

PA in the court of Ms. Madhu
Jain, Principal District &Sessions
Judge, South District, Saket
Courts, New Delhi.

; 3. Ms. Arti Batra
EC: 12258

PA in the court of Ms. Madhu Jain,
Principal District & Sessions Judge,
South District, Saket Courts, New
Delhi.

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

4. Ms. Rltika '
EC : 25256935

PA in the court of Sh. Pawan
Kumar Matto, Spl. Judge (NDPS),
North-East District, Karkardooma
Courts, Delhi.

PA in the court of Sh. Dheeraj
Mor, ASJ-O1 (POCSD), Shahdara
District, Karkardooma Courts,
Delhi. 1 A

‘s. Ms. Meenakshi
Jasoria
EC : 3460

PA in the court of Sh. Dheeraj
Mor,' ASJ-O1 (POCSO), Shahdara
District, Karkardooma Courts,
Delhi.

PA in the court of Sh. Pawan
Kumar‘Matto, Spl. Judge (NDPS),
North—East District, Karkardooma
Courts, Delhi.

6. Ms. Sarita Kumari
EC: 44121357

Sr. PA in the Vacant Court,
District Judge (Commercial Court)—
01, North-West District, Rohlni
Courts, Delhi.

Sr. PA in the Office Pool, South-
West District, Dwarka Courts,
Delhi.

7. Ms. Sarita Rani
EC: 77637001

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

PA in the Vacant Court, District
Judge (Commercial Court)-01,
North-West -District, Rohini
Courts, Delhi.

8. Sh. Sumit Kumar
EC: 93061806

PA in the Vacant Court, ASJ-03,
South-West District, Dwarka
Courts, New Delhi.

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

9. Sh. Raju Kumar Das
EC : 3362

(Sr.PA in the court of Ms. Shelly
Arora, PO (MACT)-02, South-East
District, Saket Courts, New Delhi.

Sr.PA in the court of Sh. Gautam
Manan, ASJ-5 -cum- ASJ
(Electricity), East District,
Karkardooma Courts, Delhi.

10. Sh. Ramesh Chand
EC : 3379

Sr.PA in the court of Sh. Gautam
Manan, ASJ-5 -cum- ASJ
(Electricity), East District,
Karkardooma Courts, Delhi.

Sr.PA in the court of Ms. Shelly
Arora, PO (MACT)-02, South~East
District, Saket Courts, New Delhi.

11. Mohd. Furkan
EC : 3406

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

PA‘ in the Mediation Centre,
Central District, Tis Hazari Courts,
Delhi.

12. Sh. Ram Singh
EC : 27706887

PA in the vacant Court, District
Judge (Commercial Court)-01,
North—West District, Rohlni Courts,
Delhi.

PA in the court of Sh. Vidya
Prakash, ADJ-09, Central District,
Tis Hazari Courts, Delhi.
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Sh. Dheeraj Kumar
EC : 16892655

PA in the court of Ms. Ravinder
Bedi, District Judge (Commercial
Court)-12, Central District, Tis
Hazari Courts, Delhi.

PA_in the Office Pool, Central
District, 'fis Hazari Courts, Delhi

Ms. Ravinder Kaur
EC : 3303

PA in the court of Ms. Neha Goel,
MM (Ni Act)-02, Central District,
Tis Hazari Courts, Delhi.

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi.

Sh. Vivek ‘ .
EC: 36446302

Sr. PA in the Office Pool, Central
District, Tis Hazari Court, Delhi

Sr. PA in the court of Ms. Neha
Goei, MM (Ni Act)-02, Central
District, Tis Hazari Courts, Delhi.

Ms. Shilpa Khanna
EC : 45887886

PA in the court of Sh. Sachin
Gupta, ASJ-03, New Delhi District,
Patiala House Courts, New Delhi.

PA in the court of Sh. Pankaj
Gupta, District Judge
(Commercial Court)-O1, South-
West District, Dwarka Courts,
New Delhi.

Sh. Ashok Kumar
EC : 3413

PA in the court of Sh. Pankaj
Gupta, District Judge (Commercial
Court)-01, South-West District,
Dwarka Courts, New Delhi.

PA in the court of Ms. Ravinder
Bedi, District Judge (Commercial
Court)-12, Central District, Tis
Hazari Courts, Delhi.

Ms. Rosy
EC : 95264565

PA in the court of Sh. Aiok Shukla,
ADJ-07, Central District, Tis Hazari
Courts, Delhi.

PA in the court of Sh. Somitra
Kumar, ADJ-06, East District,
Karkardooma Courts, Delhi.

Sht Hitesh
EC : 52882309

PA in the court of Sh. Somitra
Kumar,» ADJ-06, East District,
Karkardooma Courts, Delhi.

PA in the court of Sh. Aiok Shukla,
ADJ-07, Central District, Tis
Hazari Courts, Delhi.

Ms. Shweta Gupta
EC: 17917868

PA in the Office Pool, Central
District, Tis Hazari Courts, Delhi

PA in the court of Sh. Arjun Kirar
MM (Ni Act)-04, Central District,
Tis Hazari Courts, Delhi.

(till the joining of regular PA or
tillfurther orders)

Sh. Hari Om
EC : 16800209

PA in the court of Ms. Raj Rani,
Principal Judge, Family Court,
North-West, Rohini, Delhi.

(in diverted capacity)

PA in the court of Sh. Vaibhav
Chaurasia, MM-O4, North West
District, Rohini Courts, Delhi.

Sh. Atui Kumar
EC: 25422658

PA in the court of Sh. Kumar Rajat,
ASJ-O7, West District, Tis Hazari
Courts, Delhi

PA in the court of Ms. Raj Rani,
Principal Judge, Family Court,
North-West, Rohini, Delhi.

(in diverted capacity
Ms. Veena Dewan
EC : 3194

Sr. PA in the Mediation Centre,
North~West District, Rohini Courts,
Delhi.

Sr. PA in the court of Sh. Kumar
Rajat, ASJ-07, West District, Tis
Hazari Courts, Delhi.

Sh. Ashish Kumar
Dass
EC : 55422067

PA in the Office Pool, North
District, Rohini Courts, Delhi.

PA in the Mediation Centre,
North-West District, Rohini
Courts, Delhi.

Sh. Bhupesh
EC : 98649102

PA in the court of Ms. Ritika
Kansal, MM-07, North-West
District, Rohini Courts, Delhi.

PA in the court of Sh. Abhinav
Singh, MM (Ni Act)-O4, New Delhi
District, Patiala House Courts,
New Delhi.

Ms. Manorma
EC :74556318

PA in the court of Sh. Abhinav
Singh , MM (Ni Act)-04, New Delhi
District, Patiala House Courts, New
Delhi.

PA in the court of Sh. Sachin
Gupta, ASJ-03, New Delhi District,
Patiala House Courts, New Delhi.
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27. Ms. Rani Kumari
EC 247547804

PA in the court of Sh. Vaibhav
Chaurasia, MM-04, North West
District, Rohini Courts, Delhi.

PA in the court of Sh. Shubham
Devadiya, MM-05, West District,
Tis Hazari Courts, Delhi.

28. Sh. Atish Kumar
Sinha
EC : 19502846

PA in the Vacant Court, Principal
Judge, Family Courts, North-East
District, Karkardooma Courts,
Delhi.

(in diverted capacity)

PA in the court of Sh. Virender
Kumar Kharta, ASJ (Fi'C)-02,
Central District, Tis Hazari Courts,
Delhi.

29. Ms. Shivani Yadav
'EC : 60717492

PA in the court of Sh. Virender
Kumar Kharta, ASJ (FTC)-02,
Central District, Tis Hazari Courts,
Delhi.

PA in the_Office Pool, Central
District, Tis Hazari Courts, Delhi.

30. Ms. Shweta Sareen
EC : 3075

Sr. PA in the Offlce Pool, Central
District, Tis Hazari Courts, Delhi.

Sr. PA in the Office Pool, North-
West District, Rohini Courts,
Delhi.

Note:- 1. All the above-mentioned Sr. PA I PA are hereby stand relieved from their respective place of posting & further
directed to join duty at their transferee stations forthwith. '

2. The posting & transfer order no. 68951-69551/Admn.i/P&T/H0.5/2023 dated 16.09.2023 in respect of Sh. Varun
Gupta, PA mentioned at Si.'No. 53 is hereby cancelled.

3. Non-compliance of the transfer 8:. posting order/immediately proceeding on leave shall be considered deliberate
insuhordlnation and the officials shall be placed under suspension and disciplinary action shall be taken against
the officials, as per rules

ii Ii" I015»
(NAROTTAM KAUSHAL)

PRINCIPAL DISTRICT & SESSIONS JUDGE’ (HQ5)
DELHI

. 9"!“
No.'l73Li@ " (XJQE /Admn-I/P 8LT/HQS/2023 Dated, Delhi the a 1, QB; zm
Copy forwarded _for information and necessary action to:- ‘ '

1. The Principal District & Sessions Judge, Westl NDD/ South-East / South / North-East/ Shahdara /East /
North-West/North/South-West, Delhi, New Delhi

2. The Principal District & Sessions Judge-cum-Spl. Judge (PC Act) (CBI), RACC, New Delhi.
3. The Principal Judge, Family Court (HQ), Dwarka, New Delhi.
4. The Officer in-charges, Accounts Branch, Central/West/NDD/South-East/South/North

East/Shahdara/East/N0rth-West/North/South-West, Delhi, New Delhi
5. The Personal Office of the undersigned.
6. The Officers/Officials concerned. ‘
7 The Sr. A.0 (J) / A.O.(J)/ Admn. Branch, Central/ West/NDD/South-East/South/North-

East/Shahdara/East/North-West/North/South-West, Delhi, New Delhi
8 The Dealing Official, Personal File, Administration Branch-i, Central District, Tis Hazari Courts, Delhi.
9 The Dealing Official, Leave Section, Room No. 114, Central District, Tis Hazari Courts, Delhi.
10. The Dealing Official, ACR Cell, Central District, Tis Hazari Courts, Delhi.

12. e Web-site Committee, Tis Hazari Courts, Delhi.
11. Thywfiing official, Layers, Computer Branch, Central District, Tis Hazari Courts, Delhi.

PRINCIPAL DISTRICT ESSIONS JUDGE (HQSI
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